CONTINUED FROM PART- 2

INTRODUCTION

In view of the recent amendment made in the Designs (Amendment) Rules, 2008 with effect from 17/06/20(
Publication of the matter relating to Designs is being published i®theial Journal of The Patent Office.

This Journal is being published on weekly basis on every Friday covering the various proceedings on Desi
as required according to the provisions of under Rule 22, 25, 27 and 39 of the Design (Amendment) Rul
2008 All the enquiries on this Official Journal and other information as required by the public should bt
addressed to the Controller General of Patents, Designs & Trade Marks. Suggestions and comments

requested from all quarters so that the content eaankiched.
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THE DESIGNS ACT, 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the name KiIMBERLY -CLARK WORLDWIDE, INC., registered under the Designs Act, 2000 has been
assigned in the Register of Design the name as follows:

Design No. Class Name

2947® 24-02 SORRENTO THERAPEUTICS,
INC., OF 4955 DIRECTORS
PLACE, SAN DIEGO,
CALIFORNIA 92121, US,
NATIONALITY: A

DELAWARE CORPORATION

THE DESIGNS ACT, 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the nameHARIMANN INTERNATIONAL PVT. LTD., registered under the Designs Act, 2000 has been
assigned in the Register of Designs in the name as follows:

Design No. Class Name

273461 07-05 HASMEETH SINGH UPPAL,
AN INDIAN NATIONAL, OF
THE ADDRESS C4/8, DLF
QUTUB ENCLAVE, PHASEI,
GURUGRAM, 122009,
HARYANA, INDIA

THE DESIGNS ACT, 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the name@DUSSONCONSULTADORIA E MARKETING S.R.L.registered under the Designs Act, 2000
has been assigned in the Register of Designs in the name as follows:

Design No. Class Name
229925 0301 ROGER VIVIER S.P.A., OF VIA
229924 0301 FILIPPO DELLA VALLE 1,
63811 SANTOEL
MARE, FERMO, ITALY, AN
ITALIAN COMPANY
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THE DESIGNS ACT, 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the namef BEERS CENTENARY AGregistered under the Designs Act, 2000 has been assigned in the
Register of Designs in the name as follows:

Design No. Class Name
258410 11-01 DE BEERS UK LIMITED, A
252784 11-01 COMPANY INCORPORATED

UNDER THE LAWS OF
ENGLAND AND WALES WITH A
COMPANY REGISTRATION
NUMBER OF 02054170, WHOSE
PRINCIPLE OFFICE IS 17
CHARTERHOUSE STREET,
LONDON EC1N 6RA, UNITED
KINGDOM

THE DESIGNS ACT, 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the name@ANAHER (SHANGHAI) INDUSTRIAL INSTRUMENTATION TECHNOLOGIES
R&D CO., LTD., registered under the Designs Act, 2000 has been assigned in the Register of Designs in the name
follows:-

Design No. Class Name

25601 10-04 SHANGHAI SHILU INSTRUMENT CO.,
LTD., OF NO. 139 LANE 2638 SOUTH
HONG MEI ROAD, MINHANG
DISTRICT, SHANGHAI, CHINA,
NATIONALITY: CHINA

THE DESIGNS ACT, 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the nameSIHANGHAI SHILU INSTRUMENT CO., O0D., registered under the Designs
Act, 2000 has been assigned in the Register of Designs in the name as follows:

Design No. Class Name

25601 10-04 FLUKE PRECISION MEASUREMENT
LTD., OF 52 HURRICANE WAY,
NORWICH AIRPORT, NORWICH,
NORFOLK, NR6 6JB, UNITID
KINGDOM; NATIONALITY; UK
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THE DESIGNS ACT, 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the name Mf RANGA RAO & SONS registered under the Designs Act, 2000 has been assigned in the
Register of Designs in the name as follows:

DesignNo. Class Name

197039 26-99 N. RANGA RAO & SONS
PRIVATE LIMITED, AN
INDIAN COMPANY
INCORPORATED UNDER
THE COMPANIES ACT,
2013, NO. 1553, VANI
VILAS ROAD, MYSORE
570004, INDIA

THE DESIGNS ACT, 2000
SECTION 30
DESIGN ASSIGNMENT

The Design starglin the name oMICROSOFT MOBILE QY registered under the Designs Act, 2000 has been assigned in the
Register of Designs in the name as follows:

Design No. Class Name

266820 14-03 MICROSOFT CORPORATION, A
CORPORATION ORGANIZED
AND EXISTING UNDER THE
LAWS OF WASHINGTON, USA
OF ONE MICROSOFT WAY,
REDMOND, WA 98052

THE DESIGNS ACT, 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the name BFHICON, LLC registered under the Designs Act, 2000 has been assigned in the Register of
Designs in the namas follows:

Design No. Class Name

256120 2401 ETHICON ENDOSURGERY, LLC,
A LIMITED LIABILITY

COMPANY ORGANIZED AND
EXISTING UNDER THE LAWS OF
THE STATE OF DELAWARE, USA
OF ROAD 183 KM 8.3, HATO
INDUSTRIAL AREA, SAN
LORENZO, PUERTO RICO 00754,
USA
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THE DESIGNS ACT, 2000
SECTION 30
DESIGN ASSIGNMENT

The Design stands in the nameK®NINKLIJKE PHILIPS N.V. registered under the Designs Act, 2000 has been assigned in the
Register of Designs in the name as follows:

Design No. Class Name
244240 26-04 LUMILEDS HOLDING B.V., A
273389 26-04 COMPANY ORGANIZED AND
273390 26-04 EXISTING UNDER THE LAWS
244239 26-04 OF THE NETHERLANDS, OHF

THE ADDRESS EVERT VAN
DE BEEKSTRAAT 1, THE
BASE, TOWER B5 UNIT 107
1118CL  SCHIPHOL, THH
NETHERLANDS
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REGISTRATION OF DESIGNS

The following designs have been registered. They are now open for public inspection. In the following each entry the DatRegfistration is

shown. The Priority Number, Priority Date and Priority Country are also shown

DESIGN NUMBER 319256001

CLASS 10-06

1.CHITKARA INNOVATION INCUBATOR FOUNDATION, SCO: 160 -
161, SECTOR-9C, MADHYA MARG, CHANDIGARH - 160009, INDIA.
2.KARTIK VIJ, NESTLE LANE, WARD NO -04, PANCHWATI
COLONY, SAMALKHA, DISTT. PANIPAT, HARYANA, 132101,

INDIA. 3.CHANPREET SINGH, H. N. - 214, W.NO 19, M.K. ROAD
KHANNA, DISTRICT LUDHIANA, 141401, INDIA. 4.NITIN K
SALUJA, H. N. - 94, D BLOCK, INDER PURI MOHALLA, GALI NO. -3
NEAR SHIV CHOWK, SIRSA, HARYANA, 125055, INDIA. , ET AL.

DATE OF REGISTRATION 01/07/2019
SMART WEATHER PREDICTION
TITLE DEVICE
PRIORITY NA
DESIGN NUMBER 319417001
CLASS 1209

COOPER CORPORATI ON PVT LTD. ,6 -6BAKR
ADDITIONAL MIDC, POST KODOLI, SATARA, MAHARASHTRA,
INDIA -415004

DATE OF REGISTRATION 06/07/2019

TITLE TRACTOR

PRIORITY NA

DESIGN NUMBER 324328001 ——
CLASS 2302

KOHLER CO., 444 HIGHLAND DRIVE, KOHLER, WI 53044,
UNITED STATES OF AMERICA

DATE OF REGISTRATION 03/12/2019
TITLE HANDSHOWER
PRIORITY

PRIORITY NUMBER DATE COUNTRY
29/694,183 07/06/2019 U.S.A.
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DESIGN NUMBER

3243306001

CLASS

23-02

KOHLER CO., 444 HIGHLAND DRIVE, KOHLER, WI 53044,
UNITED STATES OF AMERICA

DATE OF REGISTRATION 03/12/2019
TITLE HANDSHOWER
PRIORITY

PRIORITY NUMBER DATE COUNTRY
29/694,183 07/06/2019 U.S.A.
DESIGN NUMBER 306981

CLASS 26-06

XEMOTIVE ENERGY PRIVATE LIMITED 1276 -77-78, 12TH
FLOOR, AGGARWAL MILLENIUM TOWER, NETAJI SUBHASH
PLACE, PITAMPURA, NEW DELHI

DATE OF REGISTRATION

22/06/2018

TITLE HEAD LAMP FOR BIKE
PRIORITY NA

DESIGN NUMBER 313339001 —
CLASS 1216 |

RENAULT S.A.S, 1315 QUAI
BILLANCOURT FRANCE

LE GALLO 92100 BOULOGNE

DATE OF REGISTRATION

22/12/2018

TITLE

REAR LEFT WINDOW FOR VEHICLE

PRIORITY NA
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DESIGN NUMBER

318047001

CLASS

14-03

OF KOREA

SAMSUNG ELECTRONICS CO., LTD., 129, SAMSUNGRO,
YEONGTONG-GU, SUWON-SI, GYEONGGI-DO, 16677, REPUBLIC

DATE OF REGISTRATION

24/05/2019

TITLE

MOBILE PHONE

PRIORITY

PRIORITY NUMBER DATE COUNTRY
30-20180059233 14/12/2018 |REPUBLIC OF KOREA
DESIGN NUMBER 318054001

CLASS 14-03

OF KOREA

SAMSUNG ELECTRONICS CO., LTD., 129, SAMSUNGRO,
YEONGTONG-GU, SUWON-SI, GYEONGGI-DO, 16677, REPUBLIC

DATE OF REGISTRATION

24/05/2019

TITLE

MOBILE PHONE

PRIORITY

PRIORITY NUMBER DATE COUNTRY
30-20180059234 14/12/2018 |RERUBLIC OF KOREA
DESIGN NUMBER 318057001
CLASS 14-03

OF KOREA

SAMSUNG ELECTRONICS CO., LTD., 129, SAMSUNGRO,
YEONGTONG-GU, SUWON-SI, GYEONGGI-DO, 16677, REPUBLIC

DATE OF REGISTRATION

24/05/2019

TITLE

MOBILE PHONE

PRIORITY
PRIORITY NUMBER DATE COUNTRY
30-20180059234 14/12/2018 |REPUBLIC OF KOREA
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DESIGN NUMBER

318201001

CLASS

14-03

SAMSUNG ELECTRONICS CO., LTD., 129, SAMSUNGRO,

YEONGTONG-GU, SUWON-SI, GYEONGGI-DO, 16677, REPUBLIC

OF KOREA

DATE OF REGISTRATION

29/05/2019

TITLE

MOBILE PHONE

PRIORITY

PRIORITY NUMBER DATE COUNTRY
30-20180059235 14/12/2018 |REPUBLIC OF KOREA
DESIGN NUMBER 318205001

CLASS 14-03

SAMSUNG ELECTRONICS CO,, LTD., 129, SAMSUNGRO,

YEONGTONG-GU, SUWON-SI, GYEONGGI-DO, 16677, REPUBLIC

OF KOREA

DATE OF REGISTRATION

29/05/2019

TITLE

MOBILE PHONE

PRIORITY

PRIORITY NUMBER DATE COUNTRY
30-20180059236 14/12/2018 |REPUBLIC OF KOREA
DESIGN NUMBER 318212001

CLASS 14-03

SAMSUNG ELECTRONICS CO., LTD., 129, SAMSUNGRO,

YEONGTONG-GU, SUWON-SI, GYEONGGI-DO, 16677, REPUBLIC

OF KOREA

DATE OF REGISTRATION

29/05/2019

TITLE

MOBILE PHONE

PRIORITY
PRIORITY NUMBER DATE COUNTRY
30-20180059237 14/12/2018 |REPUBLIC OF KOREA
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DESIGN NUMBER

318219001

CLASS

14-03

OF KOREA

SAMSUNG ELECTRONICS CO., LTD., 129, SAMSUNGRO,
YEONGTONG-GU, SUWON-SI, GYEONGGI-DO, 16677, REPUBLIC

DATE OF REGISTRATION

29/05/2019

TITLE

MOBILE PHONE

PRIORITY

PRIORITY NUMBER DATE COUNTRY
30-20180059238 14/12/2018 |REPUBLIC OF KOREA
DESIGN NUMBER 3182206001

CLASS 14-03

OF KOREA

SAMSUNG ELECTRONICS CO,, LTD., 129, SAMSUNGRO,
YEONGTONG-GU, SUWON-SI, GYEONGGI-DO, 16677, REPUBLIC

DATE OF REGISTRATION

29/05/2019

TITLE

MOBILE PHONE

PRIORITY

PRIORITY NUMBER DATE COUNTRY
30-20180059238 14/12/2018 |REPUBLIC OF KOREA
DESIGN NUMBER 318225001

CLASS 14-03

OF KOREA

SAMSUNG ELECTRONICS CO., LTD., 129, SAMSUNGRO,
YEONGTONG-GU, SUWON-SI, GYEONGGI-DO, 16677, REPUBLIC

DATE OF REGISTRATION

29/05/2019

TITLE

MOBILE PHONE

PRIORITY
PRIORITY NUMBER DATE COUNTRY
30-20180059238 14/12/2018 |REPUBLIC OF KOREA

The Patent Office Jonal No. 05/2021 Dated A®1/2021

5178



DESIGN NUMBER 323072001

CLASS 14-02

BEIJING XIAOMI MOBILE SOFTWARE CO., LTD., ROOM 01,
FLOOR 9, RAINBOW CITY SHOPPING MALL Il OF CHINA

RESOURCES, NO. 68, QINGHE MIDDLE STREET, HAIDIAN =

DISTRICT, BEIJING 100085, CHINA

DATE OF REGISTRATION 29/10/2019 —

TITLE MEMORY CARD 7 -
PRIORITY

PRIORITY NUMBER DATE COUNTRY

201930210339.8 30/04/2019 CHINA

DESIGN NUMBER 323077001

CLASS 14-02

BEIJING XIAOMI MOBILE SOFTWARE CO., LTD., ROOM 01,
FLOOR 9, RAINBOW CITY SHOPPING MALL Il OF CHINA
RESOURCES, NO. 68, QINGHE MIDDLE STREET, HAIDIAN

DISTRICT, BEIJING 100085, CHINA =

DATE OF REGISTRATION 29/10/2019

TITLE MEMORY CARD

PRIORITY

PRIORITY NUMBER DATE COUNTRY

20193021082.X 30/04/2019 CHINA

DESIGN NUMBER 323187001 —
CLASS 14.03 =)
SAMSUNG ELECTRONICS CO., LTD., 129, SAMSUNGRO, s
YEONGTONG-GU, SUWON-SI, GYEONGGI-DO, 16677, REPUBLIC

OF KOREA

DATE OF REGISTRATION 01/11/2019

TITLE TERMINAL FOR NETWORKS

PRIORITY

PRIORITY NUMBER __ |DATE COUNTRY

3020190044967 19/09/2019 |REPUBLIC OF KOREA L e
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DESIGN NUMBER

3281306001

CLASS

08-03

KORLOY INC., 1350, NAMBU
SEOUL, 08536, REPUBLIC O

SUNHWAN -RO, GEUMCHEON-GU,
F KOREA

DATE OF REGISTRATION

11/03/2020

TITLE

CUTTING INSERT

PRIORITY

PRIORITY NUMBER DATE COUNTRY
30-20190058687 05/12/2019 |REPUBLIC OF KOREA
DESIGN NUMBER 305393

CLASS 09-08

HOLISOL LOGISTICS PRIVATE LIMITED, A
SAINIK FARM, NEW DELHI 1

10062, INDIA

-1, CARIAPPA MARG,

DATE OF REGISTRATION

07/05/2018

TITLE CABIN PALLET
PRIORITY NA

DESIGN NUMBER 3168906001
CLASS 24-02

MIR S.R.L. MEDICAL INTERNATIONAL RESEARCH, VIA DEL
MAGGIOLINO, 125, 00155 ROMA, ITALY

DATE OF REGISTRATION

15/04/2019

MEDICAL INSTRUMENT FOR

TITLE MONITORING RESPIRATORY
DISEASE

PRIORITY

PRIORITY NUMBER DATE COUNTRY

005812369 29/10/2018 EUIPO
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DESIGN NUMBER

321537001

CLASS

11-01

CROSSFOR CO., LTD., #11-4

, KOKUBO, KOFU -CITY,

YAMANAGSHI, 400 -0043 JAPAN

DATE OF REGISTRATION

11/09/2019

TITLE

JEWH.LERY CLASPS

PRIORITY =<
PRIORITY NUMBER DATE COUNTRY
2019015953 16/07/2019 JAPAN
DESIGN NUMBER 326525001

CLASS 12-08

FERRARI S.P.A., 41100 MODENA (ITALY) VIA EMILIA EST 1163
DATE OF REGISTRATION 28/01/2020

TITLE CAR

PRIORITY

PRIORITY NUMBER DATE COUNTRY
006652210 29/07/2019 EUIPO
DESIGN NUMBER 326584001

CLASS 09-01

M/S NAYASA MULTIPLAST, PLOT NO. 225, 227 AND 228, VILLAGE

VELA BATHRI, TAHASIL HAROLI, DISTRICT UNA

- 732141,

HIMACHAL PRADESH, WHOSE PARTNERS ARE MR. SACHIN
SACHDEV, MRS. MANASI SACHDEV AND MR. RAVI CHAWLA

DATE OF REGISTRATION

30/01/2020

TITLE

BOTTLE

PRIORITY NA
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DESIGN NUMBER

326713001

CLASS

09-03

JAYSON INDUSTRIES, 389, OLD POST OFFICE STREET, SADAR
BAZAR, DELHI -110006, WHOSE PARTNERS ARE VINOD KUMAR
JAIN, YOGESH JAIN, SHRI PAL JAIN, NEELAM JAIN, ANITA JAIN

DATE OF REGISTRATION 01/02/2020
TITLE CONTAINER
PRIORITY NA

DESIGN NUMBER 330946001
CLASS 09-03

CROWN PACKAGING TECHNOLOGY, INC., 11535 SOUTH f
CENTRAL AVENUE, ALSIP, 60803-259, ILLINOIS, UNITED
STATES OF AMERICA

DATE OF REGISTRATION 10/07/2020 ‘}?\\, T i ,‘{
W ) |
TITLE CAN WITH EMBOSSED PATTERN (\j.:\ \»x,.»"':” } //
O K
PRIORITY 7\-‘\\‘2 NC LA
PRIORITY NUMBER DATE COUNTRY WYY
30202007843Y 02/04/2020 SINGAPORE :
DESIGN NUMBER 309112
CLASS 2803

KONINKLIJKE PHILIPS N.V., EIN DHOVEN, HIGH TECH CAMPUS
5, 5656 AE EINDHOVEN, THE NETHERLANDS

DATE OF REGISTRATION 24/08/2018
TITLE SHAVER
PRIORITY

PRIORITY NUMBER DATE COUNTRY
004728061 27/02/2018 EUIPO
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DESIGN NUMBER

315239001

CLASS

24-02

SARTORIUS BIOHIT LIQUID
00880 HELSINKI FINLAND

H ANDLING OY, LAIPPATIE 1 FI -

DATE OF REGISTRATION

28/02/2019

TITLE

PIPETTE TIP RACK

PRIORITY
PRIORITY NUMBER DATE COUNTRY
0056231960003 29/08/2018 EUIPO - B
DESIGN NUMBER 319845001 ;
CLASS 06-01 >)
KER ZI Y1, 65 UBI AVENUE 1, SINGAPORE 408939 / :
DATE OF REGISTRATION 22/07/2019 |~
- (7
TTLE MASSAGE CHAIR WITH FOOTREST |y
ouT Vé

PRIORITY e
PRIORITY NUMBER DATE COUNTRY
30201906169Q 22/01/2019  |SINGAPORE
DESIGN NUMBER 319861001 preg ‘
CLASS 06-02 . s g e

“ ) N

KRANTI BARI, B602 ELYSIUM APARTMENT

IN FRONT OF EURO

SCHOOL WAKAD, PUNE -411057, INDIA

Al

DATE OF REGISTRATION 22/07/2019 s == i
TITLE BABY BED ;——/‘ ‘
PRIORITY NA 2
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DESIGN NUMBER

329015001

CLASS

23-02

KOHLER CO., 444 HIGHLAND DRIVE, KOHLER, WISCONSIN,

USA 53044

DATE OF REGISTRATION

24/04/2020

TITLE

WATER CLOSET

PRIORITY NA
DESIGN NUMBER 329081001
CLASS 24-02

ETHICON LLC, #475 STREET C, SUITE 401 LOS FRAILES
INDUSTRIAL PARK GUAYNABO, PUERTO RICO 00969

DATE OF REGISTRATION 28/04/2020

TITLE CANNULA ASSEMBLY

PRIORITY

PRIORITY NUMBER DATE COUNTRY

29/711,875 04/11/2019 U.S.A.

DESIGN NUMBER 318803001 2
CLASS 04-02

COLGATE -PALMOLIVE COMPANY, 300 PARK AVENUE, NEW

YORK 10022, USA

DATE OF REGISTRATION

17/06/2019

TITLE

ORAL CARE IMPLEMENT HANDLE

PRIORITY
PRIORITY NUMBER DATE COUNTRY
29/673740 18/12/2018 U.S.A.
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DESIGN NUMBER

322471004

CLASS

06-03

NEELKANTH ART & CRAFTS, M

- 469, E.P.I.P. BORANADA,

JODHPUR (RAJASTHAN), INDIA, WHOSE PARTNERS ARE (1)
GANPAT CHAND SALECHA, (2) UTTAM CHAND SALECHA, (3)
CHANDRA SHEKHAR SALECHA, (4) ARVIND KUMAR SALECHA

DATE OF REGISTRATION 11/10/2019
TITLE TABLE
PRIORITY NA

DESIGN NUMBER 322495001
CLASS 09-01

ANU THANKACHAN, KAITHUMKARA, EDAKKUNNU,
PADUVAPURAM P.O., KARUKUTTY, ERNAKULAM, KERALA, PIN

683576, INDIA

DATE OF REGISTRATION 14/10/2019
TITLE BOTTLE
PRIORITY NA

DESIGN NUMBER 327139001
CLASS 14-03

SAMSUNG ELECTRONICS CO., LTD., 129, SAMSUNGRO,
YEONGTONG-GU, SUWON-SI, GYEONGGI-DO, REPUBLIC OF

KOREA

DATE OF REGISTRATION

13/02/2020

TITLE

MOBILE PHONE

PRIORITY
PRIORITY NUMBER DATE COUNTRY
30-20190056690 26/11/2019 |REPUBLIC OF KOREA
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DESIGN NUMBER

327144001

CLASS

07-05

KONINKLIJKE PHILIPS N.V.,

EINDHOVEN, HIGH TECH CAMPUS

5, 5656 AE EINDHOVEN, THE NETHERLANDS.

DATE OF REGISTRATION

13/02/2020

TITLE

STAND STEAMER WITH IRONING

_—) '- -
/; .‘.
AN

BOARD
j’ |
PRIORITY X
PRIORITY NUMBER DATE COUNTRY |
0067271110003 15/08/2019 EUIPO {
DESIGN NUMBER 327167001
CLASS 1211

HERO MOTOCORP LIMITED THE GRAND PLAZA, PLOT NO.2,

NELSON MANDELA ROAD, VASANT KUNJ - PHASE -Il, NEW

DELHI, INDIA, 110070.

DATE OF REGISTRATION

14/02/2020

TITLE SWING ARM OF VEHICLE
PRIORITY NA

DESIGN NUMBER 327262001
CLASS 07-07

M/S NAYASA MULTIPLAST, PLOT NO. 225, 227 AND 228, VILLAGE

VELA BATHRI, TAHASIL HARO LI, DISTRICT UNA -732141,

HIMACHAL PRADESH, WHOSE PARTNERS ARE MR. SACHIN
SACHDEV, MRS. MANASI SACHDEV AND MR. RAVI CHAWLA.

DATE OF REGISTRATION 17/02/2020
TITLE TIFFIN BOX
PRIORITY NA
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DESIGN NUMBER

330053001

CLASS

09-04

NILKAMAL LIMITED, NILKAMAL HOUSE, PLOT NO. 77/78,

STREET NO.14, M.I.D.C., ANDHERI (EAST), MUMBAI 400 093,

MAHARASHTRA, INDIA

DATE OF REGISTRATION 16/06/2020
TITLE CRATE
PRIORITY NA

DESIGN NUMBER 335845003
CLASS 06-07

MA DESIGN INDIA PRIVATE

LIMITED, A -41, SECTOR - 80,

PHASE-II, NOIDA -201305, U.P. INDIA

DATE OF REGISTRATION

03/12/2020

TITLE

PHOTO FRAME

PRIORITY NA

DESIGN NUMBER

335846011

CLASS

07-01

MA DESIGN INDIA PRIVATE

LIMITED, A -41, SECTOR- 80,

PHASE-II, NOIDA -201305, U.P. INDIA

DATE OF REGISTRATION

03/12/2020

TITLE

BOWL

PRIORITY NA
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DESIGN NUMBER 335856001

CLASS 09-01

MOHAN MEAKIN LIMITED, MOHAN NAGAR, GHAZIABAD, UP,
INDIA

DATE OF REGISTRATION 03/12/2020
TITLE BOTTLE
PRIORITY NA

DESIGN NUMBER 3359206001
CLASS 09-03

GAURAV GOMBER, SIMRAN PLASTOWARE, SHED NO. 45 B AND
12, 7/3, ADARSH NURSERY, KIRARI ROAD, PREM NAGAR, NEW
DELHI, DELHI -110086, INDIA

DATE OF REGISTRATION 04/12/2020
TITLE CONTAINER
PRIORITY NA

DESIGN NUMBER 335925001
CLASS 06-04

COOGAN COMPANY LIMITED, ROOM 03, 3/F, SHIU FAT
INDUSTRIAL BUILDING, 139 -141 WAI YIP STREET, KWUN TONG,
HONG KONG

DATE OF REGISTRATION 04/12/2020

TITLE STORAGE CABINET

PRIORITY r———
PRIORITY NUMBER DATE COUNTRY

2016285.5 05/06/2020 HONGKONG
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DESIGN NUMBER 33597/001

CLASS 06-10

RAJIV JAIN, SHOP NO. 18 & 20, FIRST FLOOR, COMMERCIAL
COMPLEX -1, PARAS TIERA, SECTOR-137, GH-01, NOIDA, UTTAR
PR

DATE OF REGISTRATION 07/12/2020

TITLE CURTAINS AND INDOOR BLINDS
PRIORITY NA

DESIGN NUMBER 339981-001

CLASS 14-02

1.DR. BHARATHI M. L., ASSISTANT PROFESSOR, PLOT NO 7,
DOOR NO 17,4 TH CROSS STREET, DEVARAJ NAGAR,
SHOLLINGANALLUR, CHENNAI -600119 (TAMILNADU) INDIA 2.
DR. RANI FATHIMA KAMAL BASHA, DEPT. OF ELECTRICAL
ENGINEERING, ELECTRICAL S ECTION, UNIVERSITY OF
TECHNOLOGY AND APPLIED SCIENCES - Al MUSANNA,
SULTANATE OF OMAN 3.DR J FEMILA ROSELINE,
DEPARTMENT OF ELECTRICAL AND ELECTRONICS
ENGINEERING, JEPPIAAR MAAMALLAN ENGINEERING
COLLEGE, SRIPERUMPUDHUR, CHENNAI - 602108 (TAMILNADU)
INDIA,

DATE OF REGISTRATION 07/12/2020
TITLE MOUSE HOLDER
PRIORITY NA

DESIGN NUMBER 3359906001
CLASS 02-02

GHANSHYAM KANUBHAI KATHIRIYA, 28, MANSAROVAR
SOCIETY, SARATHANA JAKATNAKA, SURAT -395006

DATE OF REGISTRATION 07/12/2020
TITLE SAREE AND BLOUSE (SET)
PRIORITY NA
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DESIGN NUMBER

335994001

CLASS

02-02

GHANSHYAM KANUBHAI KATHIRIYA, 28, MANSAROVAR
SOCIETY, SARATHANA JAKATNAKA, SURAT -395006.

DATE OF REGISTRATION

07/12/2020

TITLE

SAREE AND BLOUSE (SET)

PRIORITY NA

-
s

DESIGN NUMBER

335995001

CLASS

07-01

ASHOK KHURANA E -6B GROUND FLOOR, VIJAY NAGAR,
SINGLE STOREY, NEAR POLO GROUND, DELHI -9

DATE OF REGISTRATION 07/12/2020
TITLE PLATE
PRIORITY NA

DESIGN NUMBER 336001001
CLASS 02-02

GHANSHYAM KANUBHAI KATHIRIYA , 28, MANSAROVAR
SOCIETY, SARATHANA JAKATNAKA, SURAT -395006.

DATE OF REGISTRATION

07/12/2020

TITLE

SAREE AND BLOUSE (SET)

PRIORITY NA

The Patent Office Jonal No. 05/2021 Dated A®1/2021
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DESIGN NUMBER

336016001

CLASS

2301

FORBES MARSHALL PVT LTD, A 34/35, MIDC, H BLOCK, PIMPRI,

PUNE 411018MAHARASHTRA, INDIA

DATE OF REGISTRATION 08/12/2020

TITLE PIPELINE CONNECTOR WITH
INTEGRATED VALVES

PRIORITY NA

DESIGN NUMBER 336032001

CLASS 02-02

M/S. LEEMBOODI FASHION, 3029, NEW SARDAR TRADERS
MARKET, BESIDE SARDAR MARKET, SAHARA DARWAJ A,

SURAT-395010.

DATE OF REGISTRATION

08/12/2020

TITLE

LADIES GARMENT

PRIORITY NA

DESIGN NUMBER

336047001

CLASS

20-02

PAVITRA KAUR, 77A/1 DILSHAD GARDEN, TELEPHONE

EXCHANGE ROAD, DELHI -

95

DATE OF REGISTRATION

09/12/2020

TITLE

DISPLAY STAND FOR WATCH

PRIORITY NA

The Patent Office Jonal No. 05/2021 Dated A®1/2021
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DESIGN NUMBER

323419002

CLASS

06-04

M/S. KEWAL KIRAN CLOTHING LTD., KEWAL KIRAN ESTATE,

460/7 1.B. PATEL ROAD, NEAR TIRUPATI UDYOG, GOREGAON

(EAST), MUMBAI - 400 063, MAHARASHTRA, INDIA

DATE OF REGISTRATION 07/112019 rd
TITLE RACK

PRIORITY NA

DESIGN NUMBER 323592001

CLASS 07-02

M/S V-GUARD INDUSTRIES LTD., 33/2905 F, VENNALA HIGH

SCHOOL ROAD, VENNALA, KOCHI

- 682028, KERALA STATE,

INDIA

DATE OF REGISTRATION 13/11/2019
TITLE COOK TOP
PRIORITY NA

DESIGN NUMBER 328294001
CLASS 01-01

DHRUV KUMAR RIJHWANI TRADING AS NICE
CONFECTIONARY, E -28, S.M.A. COOPERATIVE INDUSTRIAL
ESTATE, G.T. KARNAL ROAD, DELHI -110033 INDIA

DATE OF REGISTRATION

16/03/2020

TITLE

CHOCOLATE

PRIORITY NA

The Patent Office Jonal No. 05/2021 Dated A®1/2021

5192



DESIGN NUMBER 328371001

CLASS 1401

GOOGLE LLC, 1600 AMPHITHEATRE PARKWAY, MOUNTAIN
VIEW, CALIFORNIA 94043, UNITED STATES OF AMERICA

DATE OF REGISTRATION 18/03/2020
TITLE SPEAKER DEVICE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
29/706, 544 20/09/2019 U.S.A.
DESIGN NUMBER 335727002
CLASS 07-99

M/S. VYSON, PLOT NO- 70, ASHIRWAD SOCIETY, NEAR KINAR
RESIDENCY, VED - ROAD, SURAT-395004, GUJARAT, INDIA,
WHOSE SOLE PROPRIETOR IS VIKASBHAI NARSINBHAI HANDA

DATE OF REGISTRATION 01/12/2020
TITLE BROOM HANGER
PRIORITY NA

DESIGN NUMBER 3357306003
CLASS 27-02

MR. SIDHARTH POPLI, A -249 FF DEFENCE COLONY, NEW DELHI
110024, INDIA

DATE OF REGISTRATION 01/12/2020
TITLE CHILLUM
PRIORITY NA

The Patent Office Jonal No. 05/2021 Dated A®1/2021
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DESIGN NUMBER 335736005

CLASS 27-02

MR. SIDHARTH POPLI, A -249 FF DEFENCE COLONY, NEW DELHI
110024, INDIA

DATE OF REGISTRATION 01/12/2020

TITLE SHISHA APPARATUS
PRIORITY NA

DESIGN NUMBER 335748001

CLASS 2301

1 KARTEEK NAVURI, D. NO. 1 -378, B. R. NAGAR, KOTHAPETA,
MANGALAGIRI, GUN TUR DISTRICT, ANDHRA PRADESH 1
522503.2. RAYAVARAPU SYAM DHEERAJ, D. NO: 6 -82, UMA
SHANKAR NAGAR, 2ND LANE, KANURU, VIJAYAWADA,
KRISHNA DISTRICT, ANDHRA PRADESH 1 520007.3. JULURU
PAVANU SAl, RESEARCH SCHOLAR & TEACHING ASSISTANT,
DEPARTMENT OF MECHANICA L ENGINEERING, VFSTR
(DEEMED TO BE UNIVERSITY), VADLAMUDI, GUNTUR,
ANDHRA PRADESH 1 5222134. PUTTI VENKATA SIVA TEJA, D.
NO: 1209, KVNM DOLLFINE ESTATES, PANTAKALUVA ROAD,
BESIDE PENAMALURU POLICE STATION, KANURU,

VIJAYAWADA, KRISHNA DISTRICT, ANDHRA PRAD ESH - 520007.

DATE OF REGISTRATION 02/12/2020

TITLE SPRING ACTIVATED PRESSURE TAN
FOR WATER PURIFIER

PRIORITY NA

DESIGN NUMBER 335754001

CLASS 30-03

NEERAJ JAIN, SWASTIK INDUSTRIES, C -37/ 1, WAZIRPUR
INDUSTRIAL AREA, DELHI -110052

DATE OF REGISTRATION 02/12/2020
TITLE PET FEEDING APPARATUS
PRIORITY NA

The Patent Office Jonal No. 05/2021 Dated A®1/2021
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DESIGN NUMBER

335763001

CLASS

02-02

SANJAYBHAI V SAVANI, 59 RACHANA SOCIETY, KAPODARA

CHAR RASTA, SURAT 395 006

DATE OF REGISTRATION

02/12/2020

TITLE

SAREE & BLOUSE SET

PRIORITY NA

DESIGN NUMBER

335773001

CLASS

10-04

CENTRE FOR MATERIALS FOR ELECTRONICS TECHNOLOGY

(C-MET), "ATHANI P.O, M.G. KAVU, THRISSUR, KERALA

INDIA

- 680581,

DATE OF REGISTRATION

02/12/2020

TITLE

DIGITAL THERMOMETER

PRIORITY NA

DESIGN NUMBER

335783001

CLASS

07-01

DART INDUSTRIES INC., 14901 S. ORANGE BLOSSOM TRAIL,
ORLANDO, FLORIDA 32837, U.S.A.

DATE OF REGISTRATION 02/12/2020
TITLE BOWL
PRIORITY

PRIORITY NUMBER DATE COUNTRY
29/743,193 20/07/2020 U.S.A.

The Patent Office Jonal No. 05/2021 Dated A®1/2021
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DESIGN NUMBER

335784001

CLASS

09-01

DART INDUSTRIES INC., 14901 S. ORANGE BLOSSOM TRAIL,
ORLANDO, FLORIDA 32837, U.S.A.

GOOGLE LLC, 1600 AMPHITHEATRE PARKWAY, MOUNTAIN
VIEW, CALIFORNIA 94043, UNITED STATES OF AMERICA

DATE OF REGISTRATION

02/12/2020

TITLE

SPEAKER DEVICE

DATE OF REGISTRATION 02/12/2020 / A
TITLE BOTTLE o
PRIORITY
PRIORITY NUMBER DATE COUNTRY A
20/743,347 21/07/2020  |U.SA. )ils
|
DESIGN NUMBER 335795001
CLASS 1401

PRIORITY

PRIORITY NUMBER DATE COUNTRY
29/737, 206 06/06/2020 U.S.A.
DESIGN NUMBER 335796001
CLASS 1401

VIEW, CALIFORNIA 94043, U

GOOGLE LLC, 1600 AMPHITHEATRE PARKWAY, MOUNTAIN

NITED STATES OF AMERICA

DATE OF REGISTRATION

02/12/2020

TITLE

SPEAKER DEVICE

PRIORITY
PRIORITY NUMBER DATE COUNTRY
29/737, 206 06/06/2020 U.S.A.

The Patent Office Jonal No. 05/2021 Dated A®1/2021
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DESIGN NUMBER

314675001

CLASS

11-01

TITAN COMPANY LIMITED, INTEGRITY NO.193,
VEERASANDRA, ELECTRONICS CITY P.O., OFF HOSUR MAIN

ROAD, BANGALORE - 560100

DATE OF REGISTRATION 07/02/2019

TITLE JEWELLERY
PRIORITY NA

DESIGN NUMBER 319674001

CLASS 2401

MOLECULIGHT, INC., 425 UNIVERSITY AVE, SUITE 700,
TORONTO, ON M5G 1T6, CANADA

DATE OF REGISTRATION

15/07/2019

TITLE

HANDHELD IMAGING DEVICE

PRIORITY

PRIORITY NUMBER DATE COUNTRY
29/676,901 15/01/2019 U.S.A.
DESIGN NUMBER 324684001
CLASS 02-04

RELAXO FOOTWEARS LIMITED, AGGARWAL CITY SQUARE,

PLOT NO. 10, DISTRICT CENTRE, MANGALAM PLACE, SECTOR -

03, ROHINI, DELHI -110085, INDIA

DATE OF REGISTRATION 13/12/2019
TITLE FOOTWEAR
PRIORITY NA

The Patent Office Jonal No. 05/2021 Dated A®1/2021

5197



DESIGN NUMBER

328796001

CLASS

12-16

NISSAN JIDOSHA KABUSHIKI KAISHA (ALSO TRADING AS
NISSAN MOTOR CO., LTD.), 2, TAKARA -CHO, KANAGAWA -KU,
YOKOHAMA -SHI, KANAGAWA 221 -0023, JAPAN

DATE OF REGISTRATION

08/04/2020

TITLE

WHEEL FOR CAR

PRIORITY NA
DESIGN NUMBER 328863001
CLASS 23-02

MAHESH R. RAMANI, PLOT NO. 36, SHREE HARI ESTATE OPP.
ASHOK FOUNDRY B/H BALAJI REFREGERATION,VIRANI
AGHAT DHEBAR ROAD (SOUTH ) RAJKOT -360004, GUJARAT
INDIA, TRADING AS PITRU KRUPA ENTERPRISE.

DATE OF REGISTRATION 14/04/2020
TITLE ROUNDRACK
PRIORITY NA

DESIGN NUMBER 336091001
CLASS 08-05

1DR. T. SENTHILKUMAR, PROFESSOR, DEPT. OF AUTOMOBILE
ENGINEERING, UNIVERSITY COLLEGE OF ENGINEERING,

ANNA UNIVERSITY -BIT CAMPUS, TIRUCHIRAPPALLI -620 024,
TAMIL NADU , INDIA 2.DR. M. ARULMOZHI, PROFESSOR, DEPT.
OF PETROCHEMICAL ENGINEERING, UNIVERSITY COLLEGE

OF ENGINEERING, ANNA UNIVERSITY - BIT CAMPUS,
TIRUCHIRAPPALLI -620 024, TAMIL NADU, INDIA

DATE OF REGISTRATION

10/12/2020

TITLE

PIPE ROLLER

PRIORITY NA

The Patent Office Jonal No. 05/2021 Dated A®1/2021
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DESIGN NUMBER 336104002

CLASS 12-11

RAVINDER KUMAR, C/O. M/S. SHAH PLASTIC WORKS, 10363 ST.
NO. 4, JANTA NAGAR, BHAGWAN CHOWK, LUDHIANA - 141003
(PUNJAB) INDIA

DATE OF REGISTRATION 10/12/2020
TITLE CHAIN WHEEL GUARD
PRIORITY NA

DESIGN NUMBER 336113001
CLASS 09-01

SANJAY MITTAL, H.NO. 136, GALI NO. 7, DEEPAK VIHAR,
NAJAFGARH, DELHI -110043, INDIA

DATE OF REGISTRATION 10/12/2020
TITLE BOTTLE
PRIORITY NA

DESIGN NUMBER 336118001
CLASS 09-07

MANJUSHREE TECHNOPACK LIMITED , 60E & F,
BOMMASANDRA INDUSTRIAL AREA, HOSUR ROAD,
BANGALORE - 560 099, KARNATAKA, INDIA.

DATE OF REGISTRATION 10/12/2020
TITLE NECK WITH SPOON
PRIORITY NA

The Patent Office Jonal No. 05/2021 Dated A®1/2021 5199



DESIGN NUMBER

336153001

CLASS

2501

MR. VENKATRAMANA L. YERRAMSHETTY, SHOP NO. C -20,

NEHRU NAGAR, KURLA (E), MUMBAI
INDIA

- 400024, MAHARASHTRA,

DATE OF REGISTRATION 11/12/2020
TITLE TILE
PRIORITY NA

DESIGN NUMBER 336167001
CLASS 2501

MR. VENKATRAMANA L. YERRAMSHETTY, SHOP NO. C -20,

NEHRU NAGAR, KURLA (E), MUMBAI
INDIA

- 400024, MAHARASHTRA,

DATE OF REGISTRATION 11/12/2020
TITLE BUILDING BLOCK
PRIORITY NA

DESIGN NUMBER 3361706001
CLASS 2501

MR. VENKATRAMANA L. YERRAMSHETTY, SHOP NO. C -20,

NEHRU NAGAR, KURLA (E), MUMBAI
INDIA

- 400024, MAHARASHTRA,

DATE OF REGISTRATION

11/12/2020

TITLE

BUILDING BLOCK

PRIORITY NA

The Patent Office Jonal No. 05/2021 Dated A®1/2021
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DESIGN NUMBER

336174001

CLASS

2501

MR. VENKATRAMANA L. YERRAMSHETTY, SHOP NO. C -20, NEHRU

NAGAR, KURLA (E), MUMBAI

- 400024, MAHARASHTRA, INDIA

DATE OF REGISTRATION

11/12/2020

TITLE

BUILDING BLOCK

PRIORITY NA

DESIGN NUMBER

336256001

CLASS

07-01

1.DR. G. PUTHILIBAI, PROFESSOR OF CHEMISTRY, SRI SAIRAM ENGINEERING

COLLEGE, WEST TAMBARAM, CHENNAI

- 600 044, TAMIL NADU, INDIA 2.DR. S.

VASUDHEVAN, GOTARI DESIGNS PLOT NO: 89, 4TH CROSS ST, BALAJI NAGAR,
SELAIYUR, CHENNAI - 600 126, TAMIL NADU, INDIA 3.V. DEVATARIKA, GOTARI
DESIGNS PLOT NO: 89, 4TH CROSS ST, BALAJI NAGAR, SELAIYUR, CHENNAI - 600
126, TAMIL NADU, INDIA 4.V. GOKUL, GOTARI DESIGNS PLOT NO: 89, 4TH

CROSS ST,BALAJI NAGAR, SELAIYUR, CHENNAI

- 600 126, TAMIL NADU, INDIA

DATE OF REGISTRATION 14/12/2020

TITLE BIODEGRADABLE LIGHT WEIGHT
UTILITY CONTAINER

PRIORITY NA

DESIGN NUMBER 336261001

CLASS 11-02

1DR. G. PUTHILIBAI, PROFESSOR OF CHEMISTRY, SRI SAIRAM ENGINEERING

COLLEGE, WEST TAMBARAM, CHENNAI

- 600 044, TAMIL NADU, INDIA 2.DR. S.

VASUDHEVAN, "GOTARI DESIGNS", PLOT NO: 89, 4TH CROSS ST, BALAJI
NAGAR, SELAIYUR, CHENNAI - 600 126, TAMIL NADU, INDIA 3.V. DEVATARIKA,
"GOTARI DESIGNS" PLOT NO: 89, 4TH CROSS ST, BALAJI NAGAR, SELAIYUR,
CHENNAI - 600 126, TAMIL NADU, INDIA 4.V. GOKUL, "GOTARI DESIGNS" PLOT
NO: 89, 4TH CROSS ST, BALAJI NAGAR, SELAIYUR, CHENNAI - 600 126, TAMIL

NADU, INDIA

DATE OF REGISTRATION

14/12/2020

TITLE

CERAMIC MATRIX LIGHT WEIGHT

FLOWER VASE

PRIORITY NA

The Patent Office Jonal No. 05/2021 Dated A®1/2021
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DESIGN NUMBER

336288002

CLASS

02-07

KALPESH RAGHAVBHAI AHI

R, B -301, SHILALEKH RESIDENCY

NEAR D.G. POINT, MAGOB, SURAT - 395010, GUJARAT, INDIA

DATE OF REGISTRATION 15/12/2020
TITLE LACES
PRIORITY NA

DESIGN NUMBER 336306001
CLASS 2301

PANDIT DEENDAYAL PETROLEUM UNIVERSITY, RAISAN
VILLAGE, GANDHINAGAR -382007, GUJARAT, INDIA

DATE OF REGISTRATION

15/12/2020

PORTABLE PVC FOOT OPERABLE

TITLE DUAL WATER DISPENSER
PRIORITY NA

DESIGN NUMBER 293662

CLASS 2402

ETHICON, LLC, #475 STREET C, SUITE 401LOS FRAILES
INDUSTRIAL PARK GUAYNABO, PUERTO RICO 00969

DATE OF REGISTRATION 12/05/2017

TITLE STAPLING HEAD FOR A SURGICAL
STAPLER

PRIORITY

PRIORITY NUMBER DATE COUNTRY

29/584,321 14/11/216 U.S.A.

The Patent Office Jonal No. 05/2021 Dated A®1/2021

5202



DESIGN NUMBER

304784

CLASS

12-08

FERRARI S.P.A., AN ITALIAN COMPANY OF VIA EMILIA EST

1163, MODENA, ITALY.

DATE OF REGISTRATION 16/04/2018 y 7 *-/ A,_;}' X L?
TITLE CAR V-2 4
PRIORITY CAS
PRIORITY NUMBER DATE COUNTRY -

004409977 18/10/2017 EUIPO

DESIGN NUMBER 316253001 >

CLASS 14-03

HUAWEI TECHNOLOGIES CO., LTD., HUAWEI
ADMINISTRATION BUILDING, BANTIAN, LONGGANG DISTRICT,
SHENZHEN, GUANGDONG 518129, P.R. CHINA

DATE OF REGISTRATION

29/03/2019

TITLE

MOBILE PHONE

PRIORITY

PRIORITY NUMBER DATE COUNTRY
201830556792.X 30/09/2018 CHINA
DESIGN NUMBER 329502001
CLASS 2901

FIREKIM CO., LTD., #208, 48, JUNGSIMSANGEOP 2-RO, OCHANG-

EUP, CHEONGWON-GU, CHEONGJU-SI, CHUNGCHEONGBUK -
DO 28119 REPUBLIC OF KOREA

DATE OF REGISTRATION

22/05/2020

TITLE

FIRE EXTINGUISHER

PRIORITY
PRIORITY NUMBER DATE COUNTRY
30-20190056506 25/11/2019 |REPUBLIC OF KOREA

The Patent Office Jonal No. 05/2021 Dated A®1/2021
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DESIGN NUMBER

336703002

CLASS

07-02

M/S. VENUS INDUSTRIES, WZ-1, BASAI, NAJAFGARH ROAD, , P
NEW DELHI - 110015, INDIA, WHOSE PARTNERSARE PARVEEN | -~ ——
KHURANA AND SEEMA KHURANA - w
DATE OF REGISTRATION 23/12/2020 y
TITLE UTENSIL

PRIORITY NA

DESIGN NUMBER 336769001

CLASS 09-03

YASHIKA PLASTIC, GALA NO. 9., KUMAWAT IND. ESTATE,
BEHIND HANUMAN TEMPLE, GAURAIPADA, VASAI EAST,
PALGHAR -401208, MAHARASHTRA, WHOSE PROPRIETOR IS

NARESH INDERMAL TAK

DATE OF REGISTRATION 24/12/2020

TITLE CONTAINER BOX

PRIORITY NA

DESIGN NUMBER 336945001 ~
CLASS 2803 ;

R. K. INDUSTRIES, 3-LATI PLOT, B/H. EVEREST MARBLE,
MORBI - 363 641, GUJARAT-(INDIA), WHOSE PARTNERS ARE (1)
ASHOKBHAI K. SANKDECHA (2) PAYALBEN P. RAMAVAT (3)
PRAKASHBHAI R. RAMAVAT (4) VARSHABEN A. SANKDECHA

DATE OF REGISTRATION

29/12/2020

TITLE

TONGUE CLEANER

PRIORITY NA

The Patent Office Jonal No. 05/2021 Dated A®1/2021
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DESIGN NUMBER

336946001

CLASS

28-03

R. K. INDUSTRIES, 3LATI PLOT, B/H. EVEREST MARBLE,
MORBI - 363 641, GUJARAT(INDIA), WHOSE PARTNERS ARE (1)
ASHOKBHAI K. SANKDECHA (2) PAYALBEN P. RAMAVAT (3)
PRAKASHBHAI R. RAMAVAT (4) VARSHABEN A. SANKDECHA

DATE OF REGISTRATION

29/12/2020

TITLE

TONGUE CLEANER

PRIORITY NA
DESIGN NUMBER 316765001
CLASS 14-03

GUANGDONG OPPO MOBILE TELECOMMUNICATIONS CORP.,
LTD., NO. 18, HAIBIN ROAD WUSHA, CHANG"AN DONGGUAN,

GUANGDONG, CHINA 523860

DATE OF REGISTRATION 12/04/2019

TITLE DECORATION FOR MOBILE PHONE ' ,‘
COVER

PRIORITY

PRIORITY NUMBER DATE COUNTRY

201830729463.0 14/12/2018 CHINA

DESIGN NUMBER 321345001

CLASS 09-01

HAMILTON HOUSEWARES PVT. LTD., KAISER -I-HIND
BUILDING, 3RD FLOOR, CURRIMBHOY RD, BALLARD ESTATE,
FORT, MUMBAI, MAHARASHTRA 400 001, INDIA

DATE OF REGISTRATION

05/09/2019

TITLE

BOTTLE

PRIORITY NA

The Patent Office Jonal No. 05/2021 Dated A®1/2021
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DESIGN NUMBER

326306001

CLASS 09-05
ZIP TOP LLC, 12400 W. HWY. 71, SUIT 356304, AUSTIN - 78746
(US).

DATE OF REGISTRATION 22/01/2020

TITLE REUSABLE SEALABLE LARGE CUP
PRIORITY

PRIORITY NUMBER DATE COUNTRY
29699320 24/07/2019 U.S.A.

DESIGN NUMBER 326316001

CLASS 1501

TRIVENI TURBINE LIMITED,
BANGALORE, KARNATAKA

12 -A, PEENYA INDUSTRIAL AREA,
- 560058

DATE OF REGISTRATION

22/01/2020

TITLE

PEDESTAL G- A STEAM TURBINE

PRIORITY NA
DESIGN NUMBER 3263806001
CLASS 24-01

KONINKLIJKE PHILIPS N.V.,

EINDHOVEN, HIGH TECH CAMPUS

5, 5656 AE EINDHOVEN, THE NETHERLANDS.

DATE OF REGISTRATION

23/01/2020

TITLE

MONITOR FOR MEDICAL ADVICE

PRIORITY
PRIORITY NUMBER DATE COUNTRY
0066446760002 24/07/2019 EUIPO

The Patent Office Jonal No. 05/2021 Dated A®1/2021

5206



DESIGN NUMBER 326429001

CLASS 09-01

JAYSON INDUSTRIES, 389, OLD POST OFFICE STREET, SADAR
BAZAR, DELHI -110006, WHOSE PARTNERS ARE VINOD KUMAR
JAIN, YOGESH JAIN, SHRI PAL JAIN, NEELAM J AIN, ANITA JAIN

DATE OF REGISTRATION 24/01/2020
TITLE BOTTLE
PRIORITY NA

DESIGN NUMBER 326441001
CLASS 1503

1.SHOOLINI UNIVERSITY OF BIOTECHNOLOGY AND MANAGEMENT
SCIENCES, VILLAGE BHAJOL, P.O. SULTANPUR, SOLAN, 173229, HIMACHAL
PRADESH, INDIA 2. ROBIN THAKUR, C/O SHOOLINI UNIVERSITY OF
BIOTECHNOLOGY AND MANAGEMENT SCIENCES, VILLAGE BHAJOL, P.O.
SULTANPUR, SOLAN, 173229, HIMACHAL PRADESH, INDIA 3. ANIL KUMAR,
C/O SHOOLINI UNIVERSITY OF BIOTECHNOLOGY AND MANAGEMENT
SCIENCES, VILLAGE BHAJOL, P .O. SULTANPUR, SOLAN, 173229, HIMACHAL
PRADESH, INDIA 4. SUNIL KUMAR, C/O SHOOLINI UNIVERSITY OF
BIOTECHNOLOGY AND MANAGEMENT SCIENCES, VILLAGE BHAJOL, P.O.
SULTANPUR, SOLAN, 173229, HIMACHAL PRADESH, INDIA , ET AL.

DATE OF REGISTRATION 24/01/2020
TITL E AGROBOT
PRIORITY NA

DESIGN NUMBER 336344001
CLASS 16-06

SANSKRITI UNIVERSITY, 28 K.M. STONE, MATHURA - DELHI
HIGHWAY, CHHATA, MATHURA, UTTAR PRADESH, INDIA.

DATE OF REGISTRATION

15/12/2020

TITLE

OPTICAL LENS

PRIORITY NA

The Patent Office Jonal No. 05/2021 Dated A®1/2021
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DESIGN NUMBER

336348001

CLASS

23-04

SANSKRITI UNIVERSITY, 28

K.M. STONE, MATHURA - DELHI

HIGHWAY, CHHATA, MATHURA, UTTAR PRADESH, INDIA

DATE OF REGISTRATION 15/12/2020

TITLE EXHAUST HOOD FOR VENTILATION
PRIORITY NA

DESIGN NUMBER 336350001

CLASS 06-03

SANSKRITI UNIVERSITY, 28

K.M. STONE, MATHURA - DELHI

HIGHWAY, CHHATA, MATHURA, UTTAR PRADESH, INDIA

DATE OF REGISTRATION 15/12/2020
TITLE TABLE
PRIORITY NA

DESIGN NUMBER 336351001
CLASS 08-08

SANSKRITI UNIVERSITY, 28

K.M. STONE, MATHURA - DELHI

HIGHWAY, CHHATA, MATHURA, UTTAR PRADESH, INDIA

DATE OF REGISTRATION

15/12/2020

TITLE

WALL MOUNTED FOR TELEVISION

PRIORITY NA

The Patent Office Jonal No. 05/2021 Dated A®1/2021
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DESIGN NUMBER 336353001 -
CLASS 08-09 ( G
SANSKRITI UNIVERSITY, 28 K.M. STONE, MATHURA - DELHI e
HIGHWAY, CHHATA, MA THURA, UTTAR PRADESH, INDIA
DATE OF REGISTRATION 15/12/2020 A *.
J A
TITLE RUBBER STOPPER FOR DOOR \ \ S
l‘. \\\ T e //;;’//'f
B 'ir“—‘ff =l »”[/
PRIORITY NA | \L 1[ ¥
.\ B _— \i__,-/ 4
DESIGN NUMBER 336354001
CLASS 31-00 e

SANSKRITI UNIVERSITY, 28 K.M. STONE, MATHURA - DELHI
HIGHWAY, CHHATA, MATHURA, UTTAR PRADESH, INDIA

DATE OF REGISTRATION 15/12/2020

TITLE MANUAL MIXER AND GRINDER
PRIORITY NA

DESIGN NUMBER 336357001

CLASS 08-08

SANSKRITI UNIVERSITY, 28 K.M. STONE, MATHURA - DELHI
HIGHWAY, CHHATA, MATHURA, UTTAR PRADESH, INDIA

DATE OF REGISTRATION 15/12/2020
TITLE FASTENING CLIP
PRIORITY NA
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DESIGN NUMBER

336384001

CLASS

02-02

DIVYESHBHAI VALLABHBHAI LAKKD, 7TH FLOOR, 715,
RAGHUVIR TEXTILE MALL, BEHIND D.R WORLD, AAI MATA

ROAD, SURAT - 395010

DATE OF REGISTRATION

16/12/2020

TITLE

SAREE AND BLOUSE (SET)

PRIORITY NA
DESIGN NUMBER 336389001
CLASS 02-02

DIVYESHBHAI VALLABHBHAI LAKKD, 7TH FLOOR, 715,
RAGHUVIR TEXTILE MALL, BEHIND D.R WORLD, AAI MATA

ROAD, SURAT - 395010

DATE OF REGISTRATION

16/12/2020

TITLE

LADIES GARMENT (SET)

PRIORITY NA

DESIGN NUMBER

336404001

CLASS

02-02

DIVYESHBHAI VALLABHBHAI LAKKD, 7TH FLOOR, 715,
RAGHUVIR TEXTILE MALL, BEHIND D.R WORLD, AAI MATA

ROAD, SURAT - 395010

DATE OF REGISTRATION

16/12/2020

TITLE

LADIES GARMENT (SET)

PRIORITY NA
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DESIGN NUMBER

336405001

CLASS

02-02

DIVYESHBHAI VALLABHBHAI LAKKD, 7TH FLOOR, 715,
RAGHUVIR TEXTILE MALL, BEHIND D.R WORLD, AAI MATA

ROAD, SURAT - 395010

DATE OF REGISTRATION

16/12/2020

TITLE

LADIES GARMENT (SET)

PRIORITY NA

DESIGN NUMBER

336409001

CLASS

23-03

SANSKRITI UNIVERSITY, 28

K.M. STONE, MATHURA - DELHI

HIGHWAY, CHHATA, MATHURA, UTTAR PRADESH, INDIA.

DATE OF REGISTRATION

16/12/2020

TITLE

ELECTRIC HEATER

'

m
‘\\'

PRIORITY NA
DESIGN NUMBER 3364106001
CLASS 2301

SANSKRITI UNIVERSITY, 28

K.M. STONE, MATHURA - DELHI

HIGHWAY, CHHATA, MATHURA, UTTAR PRADESH, INDIA.

DATE OF REGISTRATION

16/12/2020

TITLE

WATER SPRINKLER FOR GARDEN

PRIORITY NA

y/
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DESIGN NUMBER 336411001

CLASS 13-03

SANSKRITI UNIVERSITY, 28 K.M. STONE, MATHURA - DELHI
HIGHWAY, CHHATA, MATHURA, UTTAR PRADESH, INDIA.

DATE OF REGISTRATION 16/12/2020

WIRING ADAPTER FOR CABLE

TITLE JUNCTION BOX
PRIORITY NA

DESIGN NUMBER 336419001
CLASS 1501

SANSKRITI UNIVERSITY, 28 K.M. STONE, MATHURA - DELHI
HIGHWAY, CHHATA, MATHURA, UTTAR PRADESH, INDIA.

DATE OF REGISTRATION 16/12/2020
TITLE ENGINE GEAR
PRIORITY NA

DESIGN NUMBER 336421001
CLASS 19-02

SANSKRITI UNIVERSITY, 28 K.M. STONE, MATHURA - DELHI
HIGHWAY, CHHATA, MATHURA, UTTAR PRADESH, | NDIA.

DATE OF REGISTRATION 16/12/2020
TITLE PEN STAND
PRIORITY NA
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DESIGN NUMBER

336423001

CLASS

08-08

NAVEEN JAIN, 69/2A, INDUS

TRIAL AREA, RAMA ROAD, MOTI

NAGAR, OPP, MOMENTS MALL, NEW DELHI -110015 (INDIA)

DATE OF REGISTRATION

17/12/2020

TITLE

BOLT (HORSE TYPE)

Ny

PRIORITY NA

AAAAMA

ki

PET

DESIGN NUMBER

336439001

CLASS

10-02

H. R. ENTERPRISES., B111, SURYA NAGAR, CHANDER NAGAR,
GHAZIABAD, UTTAR PRADESH, INDIA, WHOSE PROPRIETOR IS

SH. HARSHIT GUPTA

DATE OF REGISTRATION 17/12/2020
TITLE WATCH
PRIORITY NA

DESIGN NUMBER 336465001
CLASS 02-04

RELAXO FOOTWEARS LIMITED, AGGARWAL CITY SQUARE,

PLOT NO. 10, DISTRICT CENTRE, MANGALAM PLACE, SECTOR -

03, ROHINI, DELHI -110085, INDIA

DATE OF REGISTRATION

18/12/2020

TITLE

FOOTWEAR

PRIORITY NA
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DESIGN NUMBER 336471002
CLASS 2301
HANSGROHE SE, AUESTR. 59, 77761 SCHILTACH, GERMANY
DATE OF REGISTRATION 18/12/2020
TITLE FAUCET
PRIORITY
PRIORITY NUMBER DATE COUNTRY
008034581 08/07/2020 EUIPO
DESIGN NUMBER 336471003
CLASS 2301
HANSGROHE SE, AUESTR. 59, 77761 SCHILTACH, GERMANY
DATE OF REGISTRATION 18/12/2020
TITLE FAUCET
PRIORITY
PRIORITY NUMBER DATE COUNTRY
008034581 08/07/2020 EUIPO
DESIGN NUMBER 336479001 N
CLASS 2101 ( )
LEGO A/S, AASTVEJ 1, 7190 BILLUND, DENMARK DN
DATE OF REGISTRATION 18/12/2020 @Y
TITLE TOY
PRIORITY NA
Nt
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DESIGN NUMBER

3364806001

CLASS

21-01

LEGO A/S, AASTVEJ 1, 7190 BILLUND, DENMARK

REGISTRATION 18/12/2020 " -
TITLE TOY

PRIORITY NA

DESIGN NUMBER 336486001 e
CLASS 2101 S8 0020
LEGO A/S, AASTVEJ 1, 7190 BILLUND, DENMARK e -6 .

(&= & e & &)

REGISTRATION S (S (S (= et = e
TITLE TOY S =
=/

PRIORITY NA

DESIGN NUMBER 336489001

CLASS 2101 \ ) TN

LEGO A/S, AASTVEJ 1, 7190 BILLUND, DENMARK N G
‘ ‘§'T‘<~\ e ,7_,,;-—'”;{:"

[R)é-CrSIIES(')I'EATION 18/12/2020 - ‘rl — /7/

TITLE TOY o | Mo Y /

PRIORITY NA !
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DESIGN NUMBER

336495002

CLASS

12-16

PANDIT DEENDAYAL PETROLEUM UNIVERSITY, RAISAN

VILLAGE, GANDHINAGAR

- 382007, GUJARAT, INDIA

DATE OF REGISTRATION

18/12/2020

ROTARY OSCILLATOR FOR

TITLE REVOLUTE JOINTS OF SUSPENSION
LINKAGE

PRIORITY NA

DESIGN NUMBER 308004

CLASS 06-08

MAINETTI (UK) LIMITED, ANNFIELD ESTATE, OXNAM ROAD,
JEDBURGH, ROXBURGHSHIRE, SCOTLAND, TD8 6NN, UNITED

KINGDOM.

DATE OF REGISTRATION

25/07/2018

TITLE

GARMENT HANGER

PRIORITY

=

PRIORITY NUMBER DATE COUNTRY
6025729 26/01/2018 U.K.
DESIGN NUMBER 318309001
CLASS 14-03

SAMSUNG ELECTRONICS CO,, LTD., 129, SAMSUNGRO,
YEONGTONG-GU, SUWON-SI, GYEONGGI-DO, 16677, REPUBLIC

OF KOREA

DATE OF REGISTRATION

31/05/2019

TITLE

MOBILE PHONE

PRIORITY
PRIORITY NUMBER DATE COUNTRY
30-20180059241 14/12/2018 |REPUBLIC OF KOREA
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DESIGN NUMBER 318314001

CLASS 14-03

SAMSUNG ELECTRONICS CO., LTD., 129, SAMSUNGRO,
YEONGTONG-GU, SUWON-SI, GYEONGGI-DO, 16677, REPUBLIC
OF KOREA

DATE OF REGISTRATION 31/05/2019

TITLE MOBILE PHONE
PRIORITY

PRIORITY NUMBER DATE COUNTRY
30-20180059241 14/12/2018 |REPUBLIC OF KOREA
DESIGN NUMBER 318403001

CLASS 09-03

PUNEET GHAI, M/S AADYA FOODS, JR COMPLEX, MELARAM
FARM, MANDOLI DELHI -1100®

DATE OF REGISTRATION 31/05/2019

TITLE PACKAGING FOR CHOCOLATE
PRIORITY NA

DESIGN NUMBER 318531001

CLASS 06-05

FEATHERLITE OFFICE SYSTEMS (P) LTD, NO.16/A, MILLERS
TANK BUND ROAD, BEHIND AMBEDKAR BHAWAN,
VASANTHNAGAR, BANGALORE 1 560052, KARNATAKA, INDIA

DATE OF REGISTRATION 06/06/2019
TITLE MODULAR FURNITURE SET
PRIORITY NA
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DESIGN NUMBER

318532001

CLASS

06-05

FEATHERLITE OFFICE SYSTEMS (P) LTD, NO.16/A, MILLERS
TANK BUND ROAD, BEHIND AMBEDKAR BHAWAN,
VASANTHNAGAR, BANGALOR E T 560052, KARNATAKA, INDIA

DATE OF REGISTRATION

06/06/2019

TITLE

MODULAR FURNITURE SET

PRIORITY NA
DESIGN NUMBER 32287F001
CLASS 1509

1.DR. RAHUL SAINI, ABES ENGINEERING COLLEGE,
GHAZIABAD, CAMPUS 1, 19TH KM STONE, NH 24, GHAZIABAD,
UTTAR PRADESH, INDIA 2010092. MR. DINESH PATHARIA, ABES
ENGINEERING COLLEGE, GHAZIABAD, CAMPUS 1, 19TH KM
STONE, NH 24, GHAZIABAD, UTTAR PRADESH, INDIA

DATE OF REGISTRATION 23/10/2019
MULTIOPERATIONAL MACHINE

TITLE MODEL

PRIORITY NA

DESIGN NUMBER 323063-001

CLASS 13-02

CUMMINS GENERATOR TECHNOLOGIES LIMITED, FOUNTAIN
COURT, LYNCH WOOD, PETERBOROUGH PE2 6FZ, UNITED

KINGDOM.

DATE OF REGISTRATION

29/10/2019

TITLE

AUTOMATIC VOLTAGE REGULATOR

PRIORITY
PRIORITY NUMBER DATE COUNTRY
006851234 09/09/2019 EUIPO

The Patent Office Jonal No. 05/2021 Dated A®1/2021
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DESIGN NUMBER 327834001

CLASS 1503

1MLR INSTITUTE OF TECHNOLOGY, MLR INSTITUTE OF TECHNOLOGY, LAXMAN REDDY
AVENUE, DUNDIGAL -500043, MEDCHAL-DISTRICT, TELANGANA 2. MAHENDRA VUCHA,
MLR INSTITUTE OF TECHNOLOGY, LAXMAN REDDY AVEN UE, DUNDIGAL -500043,
MEDCHAL -DISTRICT, TELANGANA 3.PRABHU KISHORE N, MLR INSTITUTE OF
TECHNOLOGY, LAXMAN REDDY AVENUE, DUNDIGAL -500043, MEDCHAL-DISTRICT,
TELANGANA 4.YAKAIAH P MLR INSTITUTE OF TECHNOLOGY, LAXMAN REDDY AVENUE,
DUNDIGAL -500043, MEDCHAL-DISTRICT, TELANGANA |, ET AL.

DATE OF REGISTRATION 04/03/2020

TITLE DRONE FOR CROP HEALTH MONITORING

PRIORITY NA

DESIGN NUMBER 327976001

CLASS 2301

HANSGROHE SE, AUESTR. 59, 77761 SCHILTACH, GERMANY ;
DATE OF REGISTRATION 06/03/2020 f!
TITLE BASE BODY FOR A SANITARY FAUCET

PRIORITY

PRIORITY NUMBER DATE COUNTRY

0068621160002 12/09/2019 EUIPO

DESIGN NUMBER 337052002

CLASS 23-02

1DR. S. MALARKKAN, PRINCIPAL, DEPARTMENT OF ELECTRONICS AND
COMMUNICATION ENGINEERING, MANAKULA VINAY  AGAR INSTITUTE OF
TECHNOLOGY, KALITHEERTHALKUPPAM, PUDUCHERRY - 605107, INDIA2.DR. S.
ARUNMOZHI, PROFESSOR & HEAD, DEPARTMENT OF ELECTRONICS AND
COMMUNICATION ENGINEERING, MANAKULA VINAYAGAR INSTITUTE OF

TECHNOLOGY, KALITHEERTHALKUPPAM, PUDUCHERRY - 605107, INDIA 3.DR. R. VALLI,

PROFESSOR AND R&D COORDINATOR, DEPARTMENT OF ELECTRONICS AND
COMMUNICATION ENGINEERING, MANAKULA VINAYAGAR INSTITUTE OF

TECHNOLOGY, KALITHEERTHALKUPPAM, PUDUCHERRY  -605107 INDIA 4. MR. V.
RAJESH, ASSISTANT PROFESSOR, DEPARTMENTOF ELECTRONICS AND
COMMUNICATION ENGINEERING, MANAKULA VINAYAGAR INSTITUTE OF
TECHNOLOGY, KALITHEERTHALKUPPAM, PUDUCHERRY  -605107, INDIA

DATE OF REGISTRATION 31/12/2020

WALL MOUNTED SLIM FOOT OPERABLE

TITLE SANITIZER DISPENSER

PRIORITY NA
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DESIGN NUMBER

337053002

CLASS

10-05

1DR. S. ARUNMOZHI, PROFESSOR & HEAD, DEPARTMENT OF
ELECTRONICS AND COMMUNICATION ENGINEERING, MANAKULA
VINAYAGAR INSTITUTE OF TECHNOLOGY, KALITHEERTHALKUPPAM,
PUDUCHERRY - 605107, INDIA2. K. MANOJKUMAR, DEPARTMENT OF
ELECTRONICS AND COMMUNICATION ENGINEERING, MANAKULA
VINAYAGAR INSTITUTE OF TECHNOLOGY, KALITHEERTHALKUPPAM,
PUDUCHERRY - 605107, INDIA3.DR. R. VALLI, PROFESSOR AND R&D
COORDINATOR, DEPARTMENT OF ELECTRONICS AND COMMUNICATION
ENGINEERING, MANAKULA VINAYA GAR INSTITUTE OF TECHNOLOGY,
KALITHEERTHALKUPPAM, PUDUCHERRY -605107, INDIA4.MR. V. RAJESH,
ASSISTANT PROFESSOR, DEPARTMENT OF ELECTRONICS AND
COMMUNICATION ENGINEERING, MANAKULA VINAYAGAR INSTITUTE OF
TECHNOLOGY, KALITHEERTHALKUPPAM, PUDUCHERRY - 60510

DATE OF REGISTRATION

31/12/2020

TITLE

DIGITAL HUMAN COUNTING KIOSK

PRIORITY NA
DESIGN NUMBER 337056001
CLASS 09-07

MANJUSHREE TECHNOPACK LIMITED, 60 -E &F,
BOMMASANDRA INDUSTRIAL AREA, HOSUR ROAD,
BANGALORE - 560 099, KARNATAKA, INDIA

DATE OF REGISTRATION 31/12/2020
CROWN SHAPED HAIR OIL

TITLE APPLICATOR

PRIORITY NA

DESIGN NUMBER 337058001

CLASS 02-03

DR. K. PALANIKUMAR, CHARTERED ENGINEER, PROFESSOR &
PRINCIPAL, SRI SAl RAM INSTITUTE OF TECHNOLOGY, SAl
LEO NAGAR, WEST TAMBA RAM, CHENNAI -600044,

TAMILNADU, INDIA

DATE OF REGISTRATION

31/12/2020

TITLE

PROTECTIVE HEADWEAR FOR
AUTISM PATENTS WITH LED LIGHT

PRIORITY NA
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DESIGN NUMBER

337059001

CLASS

1503

DR. N. KARPAGAM, PROFESSOR, ELECTRICAL AND
ELECTRONIC ENGIN EERING, VELAMMAL COLLEGE OF

ENGINEERING & TECHNOLOGY, VI
625009, TAMILNADU

RAGANOOR, MADURAI

DATE OF REGISTRATION 31/12/2020

TITLE AUTOMATIC SOLAR FERTILIZER
SPRINKLER

PRIORITY NA

DESIGN NUMBER 337060002

CLASS 12-05

ST. JOSEPH'S INSTITUTE OF TECHNOLOGY, OLD

MAHABALIPURAM ROAD, CHENNAI
INDIA

- 600 119, TAMILNADU,

DATE OF REGISTRATION 31/12/2020

TITLE AIRCRAFT STAIRWAY FOR
DISABLED PASSENGERS

PRIORITY NA

DESIGN NUMBER 337061001

CLASS 14-03

ST. JOSEPH'S INSTITUTE OF TECHNOLOGY, OLD

MAHABALIPURAM ROAD, CHENNAI
INDIA

- 600 119, TAMILNADU,

DATE OF REGISTRATION

31/12/2020

TITLE

MANAGEMENT

ELECTRONIC TOKEN FOR QUEUE

PRIORITY NA
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DESIGN NUMBER 337062001

CLASS 23-02

ST. JOSEPH'S INSTITUTE OF TECHNOLOGY, OLD
MAHABALIPURAM ROAD, CHENNAI - 600 119, TAMILNADU,
INDIA

DATE OF REGISTRATION 31/12/2020

TITLE TOUCH FREE SANITIZER DISPENSEH
WITH DUAL DISPENSING TANK

PRIORITY NA

DESIGN NUMBER 337063002

CLASS 26-03

ST. JOSEPH'S INSTITUTE OF TECHNOLOGY, OLD
MAHABALIPURAM ROAD, CHENNAI - 600 119, TAMILNADU,
INDIA

DATE OF REGISTRATION 31/12/2020
PORTABLE HYDRAULIC ELEVATING
TITLE CCTV CAMERA AND LED LIGHT
STAND WITH SOLAR PANEL
PRIORITY NA
DESIGN NUMBER 337065001
CLASS 05-05

BLUTEN MARKETING PRIVATE LIMITED, B/16, MANTRI
MANOR CO-OPERATIVE HOUSING SOCIETY, F.P. 377,
SANGAMWADI, TPS, KOREGAON PARK LANE NO.5, PUNE -
411001, INDIA

DATE OF REGISTRATION 31/12/2020
TITLE TEXTILE FABRICS
PRIORITY NA
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DESIGN NUMBER

337065003

CLASS

05-05

BLUTEN MARKETI NG PRIVATE LIMITED, B/16, MANTRI
MANOR CO-OPERATIVE HOUSING SOCIETY, F.P. 377,

SANGAMWADI, TPS, KOREGAON PARK LANE NO.5, PUNE -

411001, INDIA

DATE OF REGISTRATION

31/12/2020

TITLE

TEXTILE FABRICS

PRIORITY NA
DESIGN NUMBER 337065004
CLASS 05-05

BLUTEN MARKETING PRIVATE LIMITED, B/16, MANTRI
MANOR CO-OPERATIVE HOUSING SOCIETY, F.P. 377,

SANGAMWADI, TPS, KOREGAON PARK LANE NO.5, PUNE -

411001, INDIA

DATE OF REGISTRATION

31/12/2020

TITLE

TEXTILE FABRICS

PRIORITY NA
DESIGN NUMBER 337065005
CLASS 05-05

BLUTEN MARKETING PRIVATE LIMITED, B/16, MANTRI
MANOR CO-OPERATIVE HOUSING SOCIETY, F.P. 377,

SANGAMWADI, TPS, KOREGAON PARK LANE NO.5, PUNE -

411001, INDIA

DATE OF REGISTRATION

31/12/2020

TITLE

TEXTILE FABRICS

PRIORITY NA
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